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have not reorinented themselves to the
new conditions, then there will be the
question of depriving them of their
privileges or special advantages which
they have been enjoying up till now.

SHRI Y. B. CHAVAN: At the pre-
sent moment we are discussing and ex-
pressing our views about the privileges
under the Constitution. It would be un-
fair for me to give a general asessment
condemning class as a whole. The
assessment of performance etc. will have
to be done in individual cases. In some
cases they are good and in some cases
they may be indifferent.

WRITTEN ANSWERS TO QUES-
TIONS

Appointment of Judges for Heading
Commissions of Inquiry

*784. SHRI YASHPAIL SINGH :
Will the Minister of HOME AFFAIRS
be pleased to state :

(_a) whether any difficulty is being ex-
Dcnenc‘cd to find Judges for the various
Commissions of Inquiry;

(b) if so, the reasons therefor; and

(c) whether Government are prepared
to give an undertaking to them that their
recommendations would be accepted in
toto so that the help of judiciary be
ensured?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRT VIDYA CHARAN
SHUKLA) : (a) to (c). No difficulty is
being experienced in getting Judges to
head the Commissions of Inquiry. A
Commission of Inquiry set up under
the Commissions of Inquiry Act 1952 can
investigate into and record its findings on
a definite matter of public importance
referred to it but has no powers of adju-
dication. Requirements of law or statu-
tory rules have to be kept in view in
deciding on the course of further action
in pursuance of the recommendations of
a Commission. Each case will have to
be considered on its own merits.
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International Gang of Idol Lifters
*786. SHRI CHENGALRAYA
NAIDU :
SHRI DHANDAPANI

SHRI N. R. LASKAR
SHRI SAMINATHAN

Will the Minister of HOME AFFAIRS





